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FRIDAY, MARCH 28, 2025

FQORM A
PUBLIC ANNOUNCEMENT
{Under Regulation & of the Insolvency and Bankruptoy Board of India
[ nsalvency Rasalulion Process for Corparate Pedsans] Regulations, 2016)
FOR THE ATTEMTION OF THE CREDITORS OF TULIP STAR HOTELS LIMITED

RELEVANT PARTICULARS
1

MName of Corporate Debtor [Tulip Star Haolels Limited
2. | Date of incorporation of Corporate | 10.08.1287
Lrabios

3. |Authority under which Corporéate |Registrar of Companies (Delhi)
Drabdor ks incorparated | registerad

Recovery & Legal Section, Ro Navi Mumbai
Circle Office Building, 8th Floor, ‘A’ Wing, C-14, G Block, Bkc, Bandra East,
Mumbai- 400 051
Email : Recoveryronm@Canarabank.com

SALE NOTICE FOR SALE OF
IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest
(Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the constructive / symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever
there is” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest
money deposit will be as mentioned in the table below against the respective properties.

diolv]

Canara Bank

4. | Corporate ldentity Mumbear ILT48080L188TPLCOZ0184 Sr. BORROWER/S) Loan Account Outstanding DETAILS OF SECURITYI/IES RESERVE NAME & CONTACT Canara Bank Date of TIME
5. | Address of the registered office and .:Heglgtarau:l Office: Indira Palace Building No. No. As On AREA IS SQ.FT. PRICE DETAIL OF BRANCH Account Eauction
principal office {if any) of Corporate |H-Block, Middle Circle, Connaughl Cinces, 23.02.2025 Eamest Details Date of EMD
Crabitor :?r&:aal Delhi, Wew Delhi, Celhi, India, MORTGAGER/ Money -
' 1. : Date o
\Prncipal Dffice: Basement, Chandermukhi, A Butel 2epesl (Ene) Inspetction
MERInan ot Mimbak. Maharesiion, 1 |Rajkumar G Jadhav, | 54967200001676 | Rs.12,47,755.27 | Flat No 7, 1st Floor, Sanjay Chs Ltd", Plot| RSV | Canara Bank Nerul East 2| A/CNO- | 03.052025| 10.00
: = - : : Beena Vinayak Rathod, | 54967830000046 | *Uptodateint {No 17, Sector 21, Kharghar, Navi Mumbai, | 3937370 & |Branch Pratik Garden Bldg| 209272434 AMTO
6. |Inseivency commencement dale in 121.03.2025 {Date of recaeipt of order by IRP ’ and other charges | Taluka Panvel, District Raigad - 410210 EMD Plot No 66 Sector 19 Nerul | |Es CODE - 02.05.2025 | 12.00PM
peaset ol ot Dl |=26.03.2025) Bhujang J Mundhe, Rs. 4,11,638.90 | guitt Uo In S Ft -.375 Sa. Ft 393737 | Navi Mumbai 400706 L RBO015496
7. |Estimated date aof closure of [17.08.2025 180th day from |nsclvency Raik G Jadh upto date int and uilt Up In Sq Ft :- q. Ft. 30.04.2025
_|insofvency resiulkan process fcommancement date. ajkumar & Jadhav other charges Possession Type:- Symbolic |

8. |Mame and registration number of the |Name: 8Mr. Gauray Ashok Ak

insoivency professional acling as |Reg.No.:IBEVIPA-002/1P-NOO45772017-
interim resolution professianal {IRP) {a01a/11202

8 [Address and e-mail af the Inlerim |Reg. Address: Anand Bhavan, Jamnadas
resolulion professional, as registered |Adukia Road, Kandivali West, Mumbai City,
with the Bogrd {Maharashira, 40006T.

{Reg. Email id: gauravadukiagibaimail com
10| Address and a-mall 1o be wsed far (Process specific address: Sumadha
correspondence with the intenm |[Management Salutions Private Limited
resodution profess onal PC-T03, Marathon Innova, Lowar Paned Wiast,

IMumbal - 200013

|Process specific amail id:

lcimp.AshlE@ gmail com

(08,04, 2025; baing 14th day from the date

Other Terms and Conditions: a. Auction / bidding shall be only through “Online Electronic Bidding” through the website https://www.bankeauctions.com. Bidders are advised to go through the website for
detailed terms before taking part in the e-auction sale proceedings. b. The property can be inspected with prior appointment with Authorized Officer on the dates mentioned in Sale Notice. ¢. The property will
be sold for the price which is more than the Reserve Price and the participating bidders may improve their offer further during auction process with the multiples of Rs.10,000/-. d. EMD amount of 10% of the
Reserve price is to be deposited by way of Demand Draft infavour of Authorized Officer, Canara Bank Branch OR shall be deposited through RTGS / NEFT/ Funds Transfer to credit of account of Canara
Bank Branch, on or before 02.05.2025 up to 5.00 p.m. Details of EMD and other documents to be submitted to service provider on or before 02.05.2025 up to 5.00 p.m. e. After payment of EMD amount
the intending bidders should submit a copy of the following documents/details on or before 02.05.2025 up to 5.00 p.m to Canara Bank Branch by hand or by email. i. Demand Draft / Pay Order towards
EMD amount. If paid through RTGS/NEFT, acknowledgement receipt thereof with UTR No. ii. Photocopies of PAN Card, ID proof. However successful bidder would have to produce these documents in
original to the Bank at the time of making payment of balance amount of 25% of bid amount. iii. Bidder Name, Contact No., Address, EmaillD. iv. Bidder’s A/c details for online refund of EMD. f. The intending
bidders should register their names at portal https://www.bankeauctions.com and get their UserlD and password free of cost. Prospective bidder may avail online training on E-auction from the service
provider M/s PSB Alliance (Ebkray), Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai — 400037, Contact Person Mr. Dharmesh Asher Mob. 9892219848, (avp.
projectmanager2@psballiance.com), Help desk No 8291220220 (support.ebkray@psballiance.com), Website — https://ebkray.in/ g. EMD Deposited by the unsuccessful bidder shall be refunded to them.
The EMD shall not carry any interest. h. Auction would commence at Reserve Price, as mentioned above. Bidders shall improve their offers in multiples of Rs.10,000/-. The bidder who submits the highest bid
| (above the Reserve price) on closure of ‘Online’ auction shall be declared as successful bidder. Sale shall be confirmed in favour of the successful bidder, subject to confirmation of the same by the secured
{of receipt of order by IRF creditor. i. The successful bidder shall deposit 25% of the sale price (inclusive of EMD already paid), immediately on declaring him / her as the successful bidder and the balance within 15 days from the date
12, Classas of creditors, if any, under [N, of confirmation of sale by the secured creditor. If the successful bidder fails to pay the sale price, the deposit made by him shall be forfeited by the Authorized Officer without any sale price, the deposit made by
;ﬁt‘iﬁﬁ é?'ag;‘é;?ﬁﬁﬂ;“&;ﬁ_ﬁgﬁ% ' him shall be forfeited by the Authorized Officer without any notice and property shall forthwith be put up for sale again. j. For sale proceeds of Rs.50.00 lakhs (Rupees Fifty lakhs only) and above, the successful
mg;};u[iuﬂ'pm.eﬂsimm g bidder will have to deduct TDS at the rate 1% on the sale proceeds and submit the original receipt of TDS certificate of the Bank. k. All charges for conveyance, stamp duty / GST registration charges etc., as
13| Names. af Insoivency Prolessonals M applicable shall be borne by the successful bidder only. I. There is no encumbrance in the property to the knowledge of the Bank. Successful Bidder is liable to pay all society dues, municipal taxes / panchayat
ideniified to act as Authorized | taxes / electricity / water charges / other charges, duties and taxes whatsoever, including outstanding, if any, in respect of and / or affecting the subject property. m. Authorized Officer reserves the right to
Fepresentalive of creditors in a ofass | postpone / cancel or vary the terms and conditions of e — auction without assigning any reason thereof. n. In case there are bidders who do not have access to the internet but interested in participating the
14 {a} Relavant Ferms and lta) Web link for downloading claim forms: e — auction, they can approach Canara Bank, Mumbai Circle Office or Regional Office, Navi Mumbai who, as a facilitating center shall make necessary arrangements. For further details contact Canara Bank,
{b} Details of authorized [ hilips ibbi.gow.in'homaddownloads Recovery and Legal Section, Second Floor, Bandra Kurla Complex, Circle Office, Mumbai” and “Canara Bank ,Navi Mumbai Regional Office, CIRCLE OFFICE BUILDING, C-14, G BLOCK, 8TH FLOOR, A
WING, BKC, BANDRA EAST, MUMBAI-400051 Ph no. +91 9490749678 Email : recoveryronm@canarabank.com may be contacted during office hours on any working day or the service provider M/s PSB

Alliance (Ebkray), Unit 1, 3rd Floor, VIOS Commercial Tower, Near Wadala Truck Terminal, Wadala East, Mumbai-400037, Contact Person Mr. Dharmesh Asher Mob. 9892219848, (avp.projectmanager2@

representatives are available at @ |{b) MA
Meotice is hedeby ghean that the Mational Company Law Tribunal (Murmnbai Bench-\1) has - ¢
psballiance.com), Help desk No 8291220220 (support.ebkray@psballiance.com ), Website — https://ebkray.in/.
Date : 28.03.2025 Sd/-

ardeEred e cormmencement al a corporale msahency fresalulion protess of e Tullp Slar
Place : Mumbai Authorised Officer, Canara Bank

11.| Last date for submissson of claims

Heotals Limifed wide crder no, CP (18] 3258/MDI2019 dated Z1.03.2025 (Dale of raceig|
of order by IRP iz 2603 2025).

Th craditors ol Tulip Star Haleds Limited, are hereby called upon b subrmil e clainms
with peocd on ar before 0504 2025, 1o the Interim Rasolulion Profassional al the addrass
mantioned againsd entry Mo 10.

The lesandcial creditors shad sofmil ther claims wilh proofl by electronic means anly. All
olhar credilors may subrmil the claims wilh proof in persan, by postor by electrenic maans
A fisncial creditor belonging 1o & dlass, as listed against the entry Mo, 12, shall indicate
i cholce ol authonzed representallve Trom among Bhe hnes insolvandy professionats
listed agamst antry No. 13 1o act as authorized represendative of the clazs Alloless under
R=ad Estate Projects in Fomm CA.

Submission of Ralse or miskeading proofs of claim shall attract penalties.

Sdi-
Gauray Ashok Adukia
Interim Resalution Professlonal
im the matter of Tulip Star Hotels Limited

Date : 27032025
Place : Mumbal

FORM G
INVITATION FOR EXPRESSION OF
INTEREST FOR KETHOS TILES PRIVATE LIMITED

OFERATING IN CERAMIC TILES INDUSTRY AT TALDD, SABARKANTHA, GLIARAT
{Under sub-regalation (1) of regulatian 364 of the Insolvency and Bankruptcy Boasd of indla
{Insobmncy Resolution Process for Corporats Persons) Regulations, 2016)

R RELEVANT PARTICULARS .
L | Mame of the corporate gebbor slong | WETHORS TILES PRIVATE LIMITED
wilh PAMN & CIN/ LLP Mo | CIN, UGA 33610 SFTOOE0ED
2. | Address ol the registered office Survey Nod 14, 112 139(P), A% Guiaky Mi
Muwadi, Ahmedatad-Modasa Highway, M
Salafpur Chokadi, Sabar Kaniha, Talod, Gujarat;
| India, 3RIXS )
Mtps sites. googe. corm/viesw kethos tes home
[Survey No111, 112, 119P, M- Guiab Ni
Muwadi, Ahmedsbad-Modasa Higheay, M
Salkripur Chalacdi, Sabar Kartha; Talod, Gujaras,
India, 383215

THE

3. | URL of website
4. | Datwits of place wharo majority of
fived assets arg locatod

| Instaflad capacity of main praducts/
| SETVICES
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Ninanciad steiemeants Maith schedulas)
of WD YEArg, Izt of cresdatlonrs are
| .-'|:.-Hi|f||'.-'n.-. at LIAL:
0. | Elgibility fof reschition appEcants
der gaction 284500 of the Coda
| & avalable at LEL
10, | Last date for receiph of expressioo of
| e res] ) )
11, | Dot of s of provesional Bst of
prospiscine resolulon applicants

1o prosesana| list

memorandum, evasuation matrx
and raquest for rescltion plans 1o
| prospectiva rasolution applicants

| plans
15, | Pracess emall d o submil
| Espression of Intarest
17. | Deteils of tha corporate debior's
regiatration status as MSME

tio | Quantily and value of main products,’

| AT.50 Lakh SI:'| -'l.:‘:l-. Tiles Per Aninanm

A5 per tha atest avallable finarcial Statemeant
for FY¥, 202324

Duantity: 3198 Lakhs Sq. 8t Tiles

| Maluer Rs, &5.06 Cr

67

| Further details including iast avallabie| Detalls can ba sought by Sending request

1o Resouation Professional at
hetnas.poirpEgmall com

| Detalls can be sought by sending request
b Resolution Professional at

| kethos.ppirpiamall.com
1230482025

[ 1204025

'1 2 | Last il foe submission af |:.-!_:-_i:!|:'_i||r.*.: 1904, 2035

13. | Date of msue of final list of [ 21043025
| prospectae rsaluton applicants |
14, | Dateof sssue of information 21042025

15, | Last data for sUbMISsIoN of resciution | 21.06.2025

| kethos ppirpEigmall com

| Ragistration Mumber UDYAM-GE210000345
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Note: The above timalines are subject to the extansion of CIRP Period of 90 days beyond 180
dave a5 E-'JJght froum e Han ble NCLL Ahmadabad gench an the matter of Hethas Tiles
Private Limited (In CIRPY.

Date: 2803 2025
Place: Ahmedabacd

I il i | [T .
Tl T L M l Ll

now pledged shares

MEW DELMI THUR

Tata Steel's rating

Igbal Singh Gandhi
Resolution Professional in the matier of

LMY FE AR AN

Kethos Tikos Private Limited (in CIRF)
Communication Address

Feg. Address: C/ 302, Rosewood Estate, Satelite, Mear PrernaTirth Lain Derasar,

shmedabad, Gujarat- 380015
Email Id; inbalsingh2 G52 Evanan.co.n
AFA Valid Upto: 30.06,20245

CLASSIFIED CENTRES IN MUMBAI

Ad Plus
Mira Road (E)
Mobile : 8779657505

Ashansi Advertising & Press Relations,
Mira Road (E),
Phone: 022-28114235

Aries Media,

Dombivali (E),

Phone : 0251 — 2430030
Mobile : 9892333300

Budhkar Publicity Pvt. Ltd.,

\

1
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Mobile: 9833933502 gzg::-(z;):il — 2205995 “‘_‘m“ k 'H‘“ “ ‘“;11 !m ?\‘l-h".ln- i 1'“ W MIRRET % L]
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Bhayander (E),
Phone: 022-28160100
Mobile: 9769711727

Sugo Advertising,
Vasai (W),
Phone : 7756982329/ 7028565571

Mayuresh Publicity,

Virar (W). .
Phon'e - 0250 — 2503913. Mobile : 9819575111
Mobile : 9923935556 Radha Advertising,

isi Dombivli (E).
gfﬁfﬂ:ﬁ Advertising, Mobile : 9920909141
Phone : 022-27461970 9833555898
Ronak Advertising, Bajaj Publicity
Vashi. Dombivli (E)

Phone : 71012345
Mobile: 9324102060/ 9820152753

Rahul Advertising
Vashi,
Phone: 022-65119998

Mobile: 9820200044 Mobile : 9821467209
.. Pinky Advertising,

%Ig:l{nar Publicity, Ambernath (E),

Phone : 27898472 Mobile : 9322681423

Mobile : 9820889848

Siba Ads & Communications,
Vashi,
Phone : 27892555/ 61372555

A.M. Corporation,
Thane (W).
Phone : 67311000.

Advait Advertising,
Thane (W).
Phone : 25345294 | 25380080.

Ashwini Communication,
Thane (W).

Phone : 2544 5007
Mobile : 9820927100

Mangal Advtg & Consultancy,
Thane (W).

Phone : 2538 8134

Mobile: 9869197367

Sahil Advertising
Thane (W),

Phone: 25406749,
Mobile: 9223355732

Pratik Advertising,
Sarathi Enterprises, Mulund (W).
Thane (W), Phone : 25911666
Phone : 25426604 Mobile : 9821154666
Mobile : 9920003886

Shree Mahapragya
Shi Advertisi Mulund (E)
Thi,’,ii"(w) ,ver e Phone: 21634727

Phone : 25343648 | 25341538

Dimensions Advertising,
Dombivli (E) .

Phone : 0251-2445074
Mobile : 9322597885

Prabhakar Advertisers,
Dombivli (E).
Phone : 0251-2448917

Miblie : 9320962437

Y.B.Kulkarni Advertising,
Dombivali (W).
Phone : 0251 - 2480136

Ambition Advertising,
Ghatkopar (E),
Phone : 24210792 | 94.

Dattaguru Advertising
Ghatkopar (W),
Mobile: 9870528143

K. Parth Publicity,
Ghatkopar (E),
Phone : 2501 3939 | 2501 2323

Sanjeevani Advtg.
Kanjurmarg, LBS Marg,
Phone: 022-25776168
Mobile: 9819091044

Sandip Advtg.
Bhandup (W),
Phone: 022-25946518
Mobile: 9820750922

Mahesh Advertising & Designing,

Mulund (W),
Phone : 25622469 | 25682469

Mobile: 9930350884

Synthesis Communications

3

Surbhi Advertising Mulund (E)

Thane (W). .

Phone: 67924448/9, 66743142 FPhone: 25638364/65

Swati Advertisers, Iéggtfgg:t;%‘,g’

Thane (W), Phone : 67704000/ 6500

Phone : 9820786203 Mobile : 9821306406 ' :

Mayekar's Ad Junction, Sadguru Advertising, f”na n CI&’EX res S Coi ] i
Dombivli (E). Vikhroli (W), '

Phone : 0251-2862551 Phone : 6128 6128

Mobile : 9870017985

Mobile : 9820319546
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T - TS TR ETiEdd?

IER:R:colvureisll

T AR ST HSPIR

TAAETET T AeodTa &5el USaiell 3R,
anfefeh 85 Qe 3uaTs ATEr fehag SuTaed
Tda  gewear  refcuenmed AT due
A FeIHRE A MR, SRS
AT NE haeN  fohar dehided, TN
FHRTAAHL, AR TS FohagT aarTean
TAERHIE! AFATaical T faer Soar=
T HHT A 3. AATST AT
Teaqul T fHeaet 3R, WRAMRET S
Tgifaeh ATRHEAT SEATAT I9a 3TefehroTd
AT AT T & IR G& HATAT. Qo =T
TYEHTTAA TEUA fohdl SR Wl g T
2 YT Sffeqcardd Togd. Tedm GerT-ate auid
Tdle 1, HEC HE, TIUHA HYA T ATaT
e BT fefeet saemri= T ot @mes!

fohar  SfTATET AER Q. TUHERET
HregHTe TEehTTEe aTuY shire STETe AT
T |Gl AT @ AT FAEHAE JohaTE
gotd and 30e oo G, @ @ e
FHHT Helel AMRd. HEGTE sad Svamg o
TG Sohd FHHIT FHHI ATSISTET AT BroaTaRid
Fad T G, Wy @ FedrEn foem T
TS BTN @ 99T S 3R, a9
FHEUATHTS! & JehdTe aydeh TeaTs [ETes
opol TEUTO B, S W WehR Yoohalle hetl
W cArhra fefea sueasr swwar yAmT

ol gregdr 3Me. favd: AT HTSHT

QT ATet. T U, Tl o fham e sgea
HIEAHTI 3TTE! U S SUATOE el SIaER &%
TANTAS MR, 3 IS SHHASAT U ThHAT
TS THUAAT aToR 0 EeEiel Uk daid
TATEt TRt TR ST, ATENUTd: TodT ure auid
THUHRET U GO FHIOT sl dTgeaTae!
AR A4 AR, HEad TEUET AT YT
SeRiIgGT TETHAET U hGuaTed aTdlie goh
SpRuaTeT ol aqe oM. ¢ W URA et
HTGTI AT T Tereh TheehT TEaHaTa TT&ehi=T
O, M7 TaTeTferehust e AT IR
femd. Hear ThuAHYT U9 @igel ot HTERuIeT
29 BFUY UTEh Yoo a9 ohol WAL o STl
2] HUATHAA areavaTd fEes s FHawr 3R
faga: uet doe g dhear ThUHEEA SR
BT hell T ATal AN T AT ST Sehel
T AT, B had Fohale THA HedHerti
TTEhTaTel HEMR XAl
HEFTRTACT TEUH= SOl

HeAl WETHIdiel WEIUAHET T SdasR shel
T AT Yook AT ATEL. AT e Sqa8R
FA T T 29 TUAT Yok HSGTA AR, St
TeaHEIETTE e 3R fadat diFeer o
FHIEUATAY HIVIAE! Yook ATel. TEUSt e ki
rfereferen fefieat semr wd. daamTET AT
AT, 3T ATATET hed T AT T el FAvehiit
TETHETEAT HTeHiaT aTuY Shetl a¥ T TehTeal!
TEUlt age HUaTd had dleel Sid 3R,
AYTET SehieaT R TTENIEE! ¢ HUA sk
FATEUATH YAl 38, ochgehal Giaen aTuet
T ATAT SATET Yook TS ATTITR AR, BT HIeT

SRT AT AT fohar fefea suaer=
5@ He) ANel. ITS[Ael carHed  STUSTTHTol
qE  Felel ATl TEUS ST SAaeNiehidr
TICHTEA SUaTe TTayaehar 318 fadt Saer gosh
ATTOITAT TehT AT 3Tal. TRATIREA

YA ITSEET TTHIOT ToTew B q¥ a7 cqagiiel

Email-navakal.1923@gmail.com

Has | YeBaAR ¢ A 024

» www.navakal.in » 2 3 /navakalofficial

ﬁaﬂmqmﬁ ¢, JCHRINE 00 2?]3&

TRl IAsg ITie MARTE RfFgAR FeRIER
RIS B 31131 AT AT ATAATA 1=l U STIRISHA 3
T3 31T Y4 91EY IRAa fasig firesadr. vt weersR fBeson
fresTeTeiar ferares feraffya yeesrd § a1€ 9]0 &maT SBedT.
2 A 3HTegTel wiaeil YUR STRiCHS FrpIard qRer=an areest
(& TFA Lo &ITaT) TSITAT SRTAR 9.9 Yedbid AgsT Yot Bd
3T ATINTAAET Ufger fa=a ATsIRT Bel.

B eREE

2 THECART SeleTEE HY YT
TREGISETS]  3TTeTl. Aol e Zoad
EHIEd HheRSHE! eiedl NS
YT Tk € T el oG AT, AT
T AT YIqeh ASHEU ZIH
fohgr @t 3o YeheT ATE. EaTeAT
foeman Seha WA STEH T gH
FeaTEEt T 3 AE 9% Fel
B, m feew dEen MW AR
EN Tiet @y e, e fomn
fereheadl 32 =igd & ¢ e AniEH
FeAl. Redgd Yo U@ HGEAHA
g Ucfeamed wae. el O
IGe Fies Hhel. AHAY Y FAR
R 33, 2R TR 2§ eTaT e
G AT, AFTehd THN & TN SIFT
3¢ U@ A SMUedT HETAT =i

TaEE] IUNTATT el are fea.
FafeaT ATEH WaedHd Ue shiaar
AT 3 YCHW 3lhd ¥ UZd ¢¢ &TET
gt, B weer emfor famesiq fa
T IR R, ¢, TETG ¢, TG 3
STaT e, TROTH SRR Reae
ferffed e a1 ¢R0 emaT e
T TGS TSN AT eREAra
¥ Yol UeT Aisheedl &uTd dfeet
TS A% AT A e g
anfor et ATl HemEn g Hrave.
e o enfor fier amel Sier
TS T shell. Fehle™ T ¢¢
g Irefash Yol hel. TETEAT ¢.¥
YCHhId §R0 AT IFAHT T RE
Tgd 9o AT I HTENT WA,
MU BN & TCHR AT § BhR
3ihel. M AT AGST WbeaT TRIR
TETe faoa Saau et s e

N e awEEd 9% amErE
ATREH Shetl. T a8 FedaHal Hee
IS Ut W U =Y Ede.
fide aref 3¢ oA R emEr WA
d9d WA, @ R WEHR AT o
AR AT, 6! HOW 93 Weshia
3 TG ¥R ETET hed Bl Heret
STEEEAT Q&Y T SHAMT YW TGHT
G T, W & UL & AT hedT.
e e foemmEet Saesan
3% TG ¢ G SEgEHAT gl
THR UT ¢4 TEA e oAl HEA
SE FTAl. 3egel HHg Sfees freren
Y M SMATEEA  HEET
3 e o e
U YT TETEAT €& ¢ Weshid ¢ o
fosta ameher Mg e, aTege e
3 YR AT GF AIhHiEE ¢ Bgd
3R @G &TET e

dieeNBEE! STt el ST Tetided e
AR FqTEd AT FohaTgral T ITHoT
JATIE FEOTE AT,
Sifer sTaer=i fEert

THUT NG SfehT sgaeden faar &l &
Bt e o cANKCP RIS I BB C e e
B0 WA 3. AL SehHed UTEehid! TS
THTOTER & 3. TEUNSl WeAS Hohd SIS
3 gohdl. fhagm @t oenm wifes. gRam
NI HTEl Tud AeodTa TS IOghd dehieT T
Tl I8, ATHARTE 3 HNOT S/ et Tl
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Registered Office: The Fairway, Ground & First Floor, Survey

-IANA SMALL FINANCE BA"K No. 10/1,11/2 &12/2B, Off Domlur, Koramangla Inner Ring Road,

(A Scheduled Commercial Bankl | Next to EGL Business Park, Challaghatta, Bangalore-560071.
Regional Branch Office:- Jana Small Finance Bank Ltd. Ground Floor, 208 to 213, 2nd Floor, Shangrila Arcade,

Above Saraswat Bank,100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380015.
Notice of Intention to Sell under Rule 8(5) &(6) of Security Interest

Enforcement rules R/W Section 13 (8) of SARFAESI Act, 2002.

Whereas you the below mentioned Borrower's, Co-Borrower's, Guarantor's and Mortgagors at Column No.2 have availed loans
from Jana Small Finance Bank Limited, by mortgaging your immovable properties. Consequent to default committed by you all,
your loan account has been classified as Non-performing Asset, whereas Jana Small Finance Bank Limited being a secured
creditor under the Act, and in exercise of the powers conferred under section 13(2) of the said Act read with rule 2 of Security
Interest (Enforcement) Rules 2002, issued Demand notice calling upon the Borrower's/Co-Borrower's/Guarantor's/Mortgagors as
mentioned in column No.3 to repay the amount mentioned in the notices with future interest thereon within 60 days from the date
service of notice. That upon failure on the part of the Borrower/ Co-borrower/Guarantor/Mortgagor in repaying the loan The
undersigned authorised officer of Jana Small Finance Bank Limited has taken possession of the following property mentioned in
Column No.4 by exercising of powers conferred under section 13(4) of the SARFAESI ACT on as mentioned in Column No.5. The
Borrower/Co-Borrower/Guarantor/Mortgagor in particular are informed and called upon to repay the outstanding balance as
mentioned in Column No.6 within 30 days from the date of this notice.

REGD, CFACE . th Flor Animksh Ehaman, 22, K., Marg, New Db 10001, PH: 01123067171, 203571, 24005414, Wabste wwgnbhousing con

EHAH'C'E'-I ADDERSS: 305-308, Third Floor, Titanium Square, Adajan Char Rasta, Adajan, Surat - 395009
BRANCH ADDRESS: UG-4, Milestone Milagro, Nr. Someshwar Char Rasta, Udhana Magdalla Road, Vesu, Surat 395007

FﬂSEEEEIDH NOTICE (FOR IMMOVABLE PROPERTIES)

Viharaas I:!'ra undersigned I:-a Aughorsed Officer of the PME Housing Finance Lid. undarthe Securtization and Recanstruclian of Financal Assets
& i coonpl HHEB: of Fua & 1] ol '1[EI'I:-EI1'IEII1| af Euturrr;' Irdarast Act, 200, and in axarcse of powers confared undes section 13 12) raad wilh Pude 1 of
Ihr Sarcundy Inbenesd (Enforcernent] Fubes F002, el demand nolioa's an thy date mestoned agains| a;u_l- cepunl calin n [he respective
Barroweenis o repay B arnoun 2 mertioned agans! each acoounbwithin 60 days fram e date of nobteis ) dabé o nb::;.pl of I gapﬂ:.h:els

The bormowen's having failed fo repay the amount, nofice is hanaby given 1o tha barowers and the pubdc in gnenﬂ that the unders
possaszion of the pra e daschbed hancen bedow in axercse powers canfared an himbharundar Sachion 1 54 of the said Actread w
salr.' Fudezanthae ale*arnemuned apans! each account.

The bamrpwerss in parcus and the publs In general & heseby cadligned nod bo deal with e

ned has kakan
Rela & of fhe

ppeamyies and ary dealing with e propetyies wil be

Sr.| Loan Account | Name of Original Borrower/ | Date of Date of Current Outstanding
No. Number Co-Borrower/Guarantor  |13-2 Notice | Possession Balance as on 26-03-2025
1 (1) Dhiraj Kumar Rs.11,78,033.83 (Eleven Lakh
31029610000541 4 . 07/11/2024 | 25/03/2025 | Seventy Eight Thousand and Thirty
(2) Kriti Kumari . .
Three Rupees Eighty Three Paisa)

subec ho the chanse of BYB Housing Finance Lo, for the amdunt and mferast erson &8 perioan agreement. The borrewers” sttention is invibed bo
prwlmnsnlﬂub-untlm{&]n Sectlon nltneﬁu:!l in regpectaf tims avallable, bo redeem (he secured assets,
" laan Nama of the Demand | Amaunt Data of Descriptian OF The
Account BaorrowenGo- Nedice Dutstanding Possession Property Morgaged
Ka. BorrowerGuaranios Date Taken
{ |Mr. Banjay Rameshbha |10-09-2024| Rs. 22,9 EE.'LETJHupees 22-03-2025 | Bisldling AZ, Frst Floor, Flal Mo 102, Anbilka
SRT! | Kanojiya & Mr, Hmmi Twenty Two Lakhs ran mna (Physical) | Dreams, Bapa Sitaram Chowk, Opp Whae
T3 |Ramishbhai Kanailga | - Thousand Sie Hundred Fifl Hoige Chaprabhata, Rs Mo 1357, Amel
0. |Mrs. Ankita Sanjay | Five & Sixty Saven F&sa Ondy) Chapprabheta Road. Bapa Silaram Chowk,
Emg Kanojiva as on 10-08-2024 Surat, Gujarat- 334107
VES! (D, M. N o200 P g ot i Seven | (Phystcal | Arcat N Vs Pl igns B s
al, Mrs. Nilam fg: Lakhs Minely Seven | (Physical e
1200 |Yatin Dudhatand ﬁ-.;,,,;g-ml: Huﬁﬁrgj Fhysicaly Paradise, Puna, Surat, Gujarat -Higd!ﬂ
TE" Ui Thhe & T T P shon N, € 32 Ctnd Hoor sty
Vesu |Wohanbhai Dudhat Ory) s on 05-11-2024 Paradise, Puna, Suﬂg Gujarat- 194248

Description of Secured Asset: All that piece and parcel of the immovable property, bearing Plot No.61, Green Park Vibhag
-1, Sq mtr. 40.15 Undivided Road and common plot Near Swastik Park, Off Haldharu - Parab Road, at Post Haldharu,
Kamrej, Disrict - Surat. East: ADj Society Road, West by: Adj Plot No.80, North by: Adj Plot No.62, South by: Adj Plot No.60.

. Rs.11,77,830.60 (Eleven Lakh Seventy
(2)(}1()"2:[2; Sal?ginh Seven Thousand Eight Hundred and
P Thirty Rupees and Sixty Paisa)

31519610000991 10/06/2024 | 14/11/2024

Description of Secured Asset: All the piece mid parcel of Immovable Property being Bharuch, Sub-Dist.
Ankleshwar, Mouje Jitali, R.S.N0.631, New R.S.N0.183, Paiki "AALISHAN CITY", Paiki Plot No.D-85, Area 40.15
Sq.Mtrs., Varade 27.91 Sq.Mtrs., Total 68.06 Sq.Mtrs. Boundaries by: Plot No.D-84, West: Plot No.D-86, North:
Plot No.D-78, South: Society Internal Road.

3 (1) Rathod Vikrmbhai Rs.6,67,458/- (Six Lakh Sixty Seven
45189420003065 Nanabhai, (2) Rathod 10/06/2024 | 17/11/2024 | Thousand Four Hundred and Fifty
Bhagavatiben Vikrmbhai Eight Rupees Only)

Description of Secured Asset: At. District Bharuch, Sub-Dist. Ankleshwar, Mouje Jitali, Old R. S. No. 788 New R. S. No.
17 "STAR LACK CITY", Paiki Plot No.24 Area 53.03 Sq.Mtrs.

4 | 31029420000145 Rs.6,10,675.97 (Six Lakh Ten
& (1) A(’z“)"sjt“reifﬂ'r‘u’r’fda" 27/05/2024 | 17111/2024 | Thousand Six Hundred and Seventy
31029410000014 9 Five Rupees And Ninety Seven Paisa)

Description of Secured Asset: All that piece and parcel of Freehold Immovable Property being Flat No.201 on the 2nd Floor
admeasuring 540 Sq.Feeti.e. 5017 Sq.Mtrs., Super Built Up area, & 324 Sq.Feet i.e. 30.10 Sq.Mtrs., Built up area along with
undivided share in the land of "SHIVKAML RESIDENCY, BUILDING NO.B OF SAIDEEP RESIDENCY", Situated at Block
No. 88/B (Block No.88 Paiki 101, 102) admeasuring He. Are. 5-21-72 Sq. Mtrs., Paiki Plot No.218 to 229 admeasuring 641.64
Sq.Mtrs., as Per K.J.P. Block N0.88/B/218 to 88/B/229 admeasuring 562.6 Sq.Mtrs., of Moje Village Jolwa, Ta. Palsana, Dist.
Surat. Boundaries by:- North: Adj. Passage, South: Society C.O.P., East: Flat No.208, West: Flat No.202.

Please note Borrower/Co-Borrower/Guarantor/Mortgagor are hereby notified to pay the sum as mentioned above
along with up to date interest and ancillary expenses within 30 days from the date of Publication of this notice, failing
which the above secured assets will be brought for sale by the authorised officer by exercising the powers conferred
under Rule 8(6) & Rule 9 of the Security Interest Enforcement rules 2002.

Date: 28-03-2025, Place: Gujarat

Sd/- Authorised Officer, For. Jana Small Finance Bank Limited

POSSESSION NOTICE

Whereas, the authorized officer of Jana Small Finance Bank Limited under the Securitization And Reconstruction of Financial
Assets And Enforcement Of Security Interest Act, 2002 and in exercise of powers conferred under section 13 (12) read with rule
3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the borrower(s)/ Co-borrowers(s) calling upon the
borrowers to repay the amount mentioned against the respective names together with interest thereon at the applicable rates as
mentioned in the said notices within 60 days from the receipt of the said notices, along with future interest as applicable incidental
expenses, costs, charges etc. incurred till the date of payment and/or realisation.

Sr. Loan No Borrower/ Co-Borrower/ 13(2) Notice Date/ Date/ Time & Type of
No. ' Guarantor/ Mortgagor Outstanding Due (in Rs.) as on Possession
1 (1) Patel Jikinkumar 10/01/2025 to Rs. 9,42,537/- (Nine Lakh Date: 26/03/2025
34269420001116 Sureshkumar, Forty Two Thousand Five Hundred Thirty Time: 12:50 PM &
(2) Patel Nilaben Rasiklal Seven Rupees Only) as of 07/01/2025 | Symbolic Possession

Description of Secured Asset: All that right, title and interest of property bearing Flat No. A/110 on 1st Floor of block No. A,
admeasuring about 22.33 sq.mtr. Area, and undivided share in the land 9.35 sq.mtrs. In the scheme known as "Sakar Green
Residency", Situated at Mouje Vastral, Taluka vatva, Dist. Anmedabad on land bearing final Plot No. 123/1 + 128 paiki of T.P.
scheme No.113 of survey No. 1139/29 and 1139/31 in registration dist. And sub dist. Of Ahmedabad-12 (Nikol).

. I 10/01/2025 to Rs. 4,73,055/- (Four Lakh Date: 26/03/2025
2) A(;i)éh::hm%'g rg\lllillgbh ai Seventy Three Thousand Fifty Five Rupees | Time: 11:58 AM &
Only) as of 07/01/2025 Symbolic Possession

45249420002057

Description of Secured Asset: All that piece and parcel of the immovable Property bearing non-agricultural plot of land in
Mauije: Jolva, Surat lying being land bearing R.S. no. 214, Block no. 256, admeasuring 61598.00 Sq.Mtrs., Known as "NAKSHA-
TRARESIDENCY" Paikki Plot no. 429, 430, 431, 442, 443, 444, K J.P. admeasuring 557.00 Sq.Mtrs., as per Plan admeasuring
551.46 Sq.Mtrs., Known as "SUNRISE RESIDENCY" Paikki Ground Floor, Flat No.G-4, Super Built up area admeasuring 48.14
Sq.Mtrs., i.e. 518.00 Sq.Fts., Built up admeasuring 30.20 Sq.Mtrs., i.e. 325.00 Sq.Fts., at Registration District & Sub District
Palsana District Surat. Building Boundaries: North by: Plot no. 432,South by: Boundaries, East by: Road, West by: Road.

PLACE:- SURAT VESU, DATE: 27-03-2025 _ AUTHORIZED OFFICER, PNB HOUSING FINANCE LTD

*

—

LI HDB [y HDE FINANCIAL SERVICES LIMITED
i a1ty REGISTERED OFFICE: RADAINA 240 FLDOR, LA GARDEN ROAD, NAVRANGPURA, AFUEDARAD, GLIARAT PN COOE- 80008

Branch Office : 101, First Floor, Youshasnab Gorspace Bubding. Dpp. Westzide Shog, Mr. Shyamal Cross Foad, Ahmedabad - 380015,

Demand notice under section 13(2) sarfaesi act, 2002

| ¥au, below menbioned bomowers, co-bamrowers and puarantors have availed loan(s) facilieylies) from HDBFinancial Senvices Limitad branch by
martgaging wour smemovahle properbss secanties) v have nol maisdasnad your hrancial discipling and dalzalbed in rapayment af the sams,
Consaquent toyour defailts your loans were classified as non-perfarming assets a5 you toavail the said koands) along with the underlving security
interast creabed in respect of the securities for mpayment of the same. The HOBF3has right for the recovery of the outstanding dues. now Bsued

demand nofice under section 1342} of the securitzation and reconstruction of financial asset and enforcemant of security imlerest act, 2002 (the
aet], the contents of which are beirg published herewith a5 per sechon 1362} of the act read with nule 3410 of the security interest endorcement)
rukes; P02 &5 and by way of alternato service wpon you. Details of the borrowers, co-borrowers, pusrantors, loans, securities, oufstanding dues,
damand nokica send ender section 13080 and amoant claimed fhare under ara given helow

1 | (1) Borrower And Co-Borrowers: 1.SARCGAM MUSICAL INSTRUMENTS LIMITED 2 MADHUBEN 3 RATHOD 3 KALFESH | THRAKAR
4 NEENAREN K THARKAR B0- SAHRARAND COMPLEX FRFT NR PANCHVATE FETROL PUMF € G ROAD AMEAWAD AHMEDAEAD-ZRCNIOR
Gugaral and SHOP 1, FE SAHAIANAD COMPLES SWARI SAHAIA NAND CORPORATION, TPS 3/%, FP G11 PARKL 5P 14, MOLE KOCHRAE, TA
SABARAMATI AHMEDABAD-280006 and BA1 ) TWIN BUNGLOWS B/H DANEY PARK NIKGLGAN ROAD MIKOL AHMEDARAD 387350 GLIIARAT.
(2} Loan Account Number:- 48515238 (3) Loam Amount In IRR:- s 12191477/ Rupees One Crore Forly One Lawhs Minety One
Theaisand Four Hundred Sevendy Seven Oaly] by loan account nember 45979238, (4) Detail Bescription OF The Securify Morigage
Proparty:- All That Piece And Farcel Ot Commercial Property Beanng Shop No 1 On 15t Floor, “Sahajanand Complex” Swami Sahajanand
Corporation Sduzted AL TFS Mo 3/6, FP Mo GE1 Faiki Sab Pod NI LR, Mowme:Kochrab, TalukaSabarmati, Dstrict And Sub
Distrct:Alsmedabad (Aémeasuring About §36 39 F + 20 Meters UDS OF Land) Here To And Bloag With All Eementasy Rights And Othes
Rights And Inferests in Respect Of The a8 Property {5) Demand Notice Dates- 17-03-2025. {6) Ameount Due In INR:- Rs 14423575 5
(Rupees One Crove Forty Fowr Lakh Twenky Three Thousand Eight Hundred & Seventy Frve - Faise Fiffy Onky) as of 12,03 2025 and future
contractual mbesest bl ackual realization bogether with mcidental axpenses, cost and charpas sl

(1} Borrower And Co-Borrowers: LLAM TOUCH ENGINEERING 2 CHAUHAN VAIZHALL 3 PRAMAPAT] RITESH AMRUTLAL 4.CHAUHAN
KALPESH & 5. PRAJAPATI ANKITABEN B RAD- SURVEY WO 472, 473, 524, PLOT NO 96 FUSHEAR IND ESTATE PHASE 1 DFP MERDNE GIDC
AHMEDASAD DASRRIN-382445 GLUARAT AND 249 WSHALNAGAR OFF SWAMINARAYAN 300 [SANFUR AHMEDWEAD AHMEDABAD-352443
GLIARAT AND 8 203 KAMESHWAR ANMEXE PP SANGHTH ! MOTERA ROAD MOTERA AHMEDABAD-IR000S GUMBAT (2) Loan Account
Numbar:- 79506715 (3) Loan Amownt [n INR:- R 3550000/- (Rupees Thirty Five Lakhs Fifty Thousamd Only) by loan acoaund numbes
ZAR0GT L5, (4) Detail Description OF The Securily Morigape Praperty Al That Piece And Farcel 0 Industral Propery Bearing Shed Flat
P £0 (hdmeasuring About 55,32 5q Mirs Plot Area And Constrection Thereon 63,45 Sgmtrs) In The Scheme Bnown As “Pushkar Indusirial
Esfaie” Suated On Sub Fiod Mo 9672 OF Piof Mo 96 In “GEDE Phase-1" Situated A Survey/Block No 472 And £73 Paik Mouje Vingni Taluka
Vatva Dusirict And Sub Dsinct Abmedabad Heseto And Along With All Elemerttary Bights And Other Fights And Inferests In Resapct Of The
Sald Propesty (50 Demand Notice Date:- |7-03-2025. (6) Amound Duee In INR:- Bs 3364132 36/- (Rupeas Thirly Theee Lakh Sty Four
Thowsand One Hundred & Thirty Two- Faize Eighty Six Oaly} as of 12.03.2025 and future confractual irterest fill aciual realization togethes

with incidental expenses. cost and charges ete

1. The borrower and co-borrewers/guarantors are called upon fo make payment of the above mentioned dernanded amount with further interest
as menfioned herain above in full within 60 days of this nefice failing which the undessigned authourised officer of HDEFS shall be constraingd
bo take action under the act to enfome he above mentioned securdies

2, Please nofe thal, as per section 13 {130 of the said act Mortgapers are restrained from ransfecring the abova-referred securibies by way of zale,
lease; leave & licenss or obherwise without the consent of HEFS

3. For any query or full and final settlement, please contact Mr Vimayraj Nair: contect no. 5825456088 (Area Collection Manager),
Mr. Prashant makhecha: Contact Mo, 7600800200 [Zonal Collection Manager), Mr Dharmassr Poonia, Mobide Mo, S9SE4046604 (Lepal
Manager] al HDB Financial Senaces Lid

Sd/-
PLACE: Ahmedabad Fior HDBES
DATE: 28/03/2025 AUTHORISED SIGHATORY

3 (1) Ganeshprasad 10/01/2025 to Rs. 14,69,572/- (Fourteen Date: 26/03/2025
45259610000093 Ramdevprasad Kushwah, Lakh Sixty Nine Thousand Five Hundred Time: 12:43 PM &
(2) Deepadevi Ganeshprasad | Seventy Two Rupees Only) as of 07/01/2025 | Symbolic Possession

Description of Secured Asset: All that piece and parcel of land bearing Plot No. 408 admesuring about 72 Sq.Yard i.e 60.20
Sq.Mts. (after KJP it is Block No. 88/B/408 admeasuring 60.11 Sq.Mts.) Along with undived share admeasuring 39.42 Sq.Mts.
In the land of Road & C.O.P. of Sai Deep Residency Organized on land bearing Block no. 88/B (Block No. 88 paikee 101 and
102 were Consolited admeasuring about He. 5-21-72 Sq.Mtrs. of Village Jolva Sub District Palsana, District-Surat and bound-
aries us under. East: Adj. Society Internal Road, West: Ad]. Plot No. 441, North: Adj Plot No. 407, South: Adj. Plot No. 409.

4 (1) Dipesh Sureshbhai Kothari, | 10/01/2025 to Rs. 34,08,876/- (Thirty Four Date: 26/03/2025
30979420000701 |(2) Sureshbhai Himatlal Kothari, | Lakh Eight Thousand Eight Hundred Seventy | Time: 02:15 PM &
(3) Dinaben Sureshbhai Kothari Six Rupees Only) as of 07/01/2025 Symbolic Possession

Description of Secured Asset: All that piece and parcel of Freehold Immovable Property being Flat No.K/703, on Seventh
Floor, having carpet area admeasuring 57.54. Sq.Mtrs. In the scheme known as "Karnavati Rivera" situated at Non- Agricultural
land bearing Survey No.542 admeasuring 8701 Sq.Mtrs. & Survery No.543 admeasuring 9105 Sq.Mtrs. being Final Plot
No0.90/2/1 + 90/2/2 admeasuring 10683 Sq.Mtrs. of Town Planning Schme No.108 of Mouje RAMOL Taluka VATVA in the District
of Ahmedabad & Registration Sub District Ahmedabad-11 (Aslali) within the State of Gujarat, the said Property is bounded as
under: East by: Passage & Flat No.704, West by: Passage, North by: Society Road, South by: Passage & Flat No. 702.

. 17/01/2025 to Rs.10,29,907/- (Ten Lakh Date: 26/03/2025
(1) Dhannia Palora, Twenty Nine Thousand Nine Hundred and Time: 13:15 PM &

30719610000430 .
(2) Vinod Palora Seven Rupees Only) as of 16/01/2025 | Symbolic Possession

Description of Secured Asset: Surat District-Moje- Kamrej Sub Dist-Moje-Village Haldharu R.S. No.38.39 and 40. Old No Block
No.29 Re-Survery after New Block No.31 Sq.Mtr. 58286 Non-Agriculture use of residence Plotting "Green Park" Part-3" Part opend
Plot Paiki Plot No.601 (K.J.P. after New Block No.31/601) Sq.Mtr 40.15 Road C.O.P. un divided part Sq.Mtr. 21.75. internal or outer
part final right. Boundaries: East: Nearby Society Road, West: North: Near By Plot No. 602, South: Nearby Plot 600.

10/01/2025 to Rs. 15,09,736/- (Fifteen Lakh | Date: 26/03/2025
Nine Thousand Seven Hundred Thirty Six Time: 02:50 PM &
Rupees Only) as of 07/01/2025 Symbolic Possession

(1) Shyam Ramprasad,

30979610000168 (2) Shantidevi Ramprasad

Description of Secured Asset: Agricultural Land bearing Block/Survery No.1253/1+1253/2+1256/2 being Final Plot No.243
(243/1+243/2) of Town Planing Scheme No.128 of Moje: VATVA of Taluka: VATVA in the Disrtict of Anmedabad and Registration
Sub-District of Ahmedabad-11 (Vatva) within the state of Gujarat, the said property is bounded as under:- East by: Flat No.A-2-
608, West by: Society Entry Road, North by: Flat No.A-2 610, South by: TP Road.

.  110/01/2025 to Rs. 12,32,390)- (Twelve Lakh | Date: 26/03/2025
((21)) ﬂ;?g;:ﬁﬁ%?%‘:;‘l %Tf:i Thirty Two Thousand Three Hundred Ninety | Time: 03:03 PM &

Rupees Only) as of 07/01/2025 Symbolic Possession

33029610000189

Description of Secured Asset: All that piece and parcel of Immovable Propery bearing Flat No.13, in Block-D-1, on First Floor,
having are admeasuring 379 Sq.Fts. i.e 35.21 Sq.Mtrs. (Carpet) alongwith undived share land adms. 18.10 Sq.Mrs. In the
schme known as "Om Shantinagar 3 Plus" Situated at land bearing Survey No.7+8 being Final Plot No.6 of TPS 84 admeasur-
ing 5160 Sq.Mtrs. of Mouje VATVA-Taluka-VATVA in the District Anmedabad & Registration Sub District of Ahmedabad-11 (Aslali)
within the State of Gujarat, the said property is bounded as under:- East by: Flat No.D-1/16, West by: Open Space, North by:
Flat No.D-1/14, South by: Flat No. D-1/12.

8 (1) Prakash Kumar Shankar
31029420003450 Mishra, Ninety Eight Thousand Five Hundred Thirteen| Time: 15:16 PM &
(2) Jayanti Devi Rupees Only) as of 07/01/2025 Symbolic Possession

10/01/2025 to Rs. 10,98,513/- (Ten Lakh Date: 26/03/2025

Description of Secured Asset: All that piece and parcel of the immovable property, bearing Plot No.119, admeasuring 48.00
sq yard i.e 40.15 Sq.Mts., Along with 32.92 Sq.Mtrs. Undivided share in the land of Road & COP in "Balaji Villa" Situated and
Revenue Survey No.340/2, Block No.354 admeasuring He. Are.1-64-11 Sq.Mts., pf Moje Village-Kareli, Taluka: Palsana, Disrict
-Surat. Boundaries: East: Adj. Plot No.120, West: Adj. Plot No.118, North: Adj. Plot No.126, South: Adj Society Internal Road.

17/01/2025 to Rs. 24,63,662/- (Twenty Four |  Date: 26/03/2025
Lakh Sixty Three Thousand Six Hundred and | Time: 03:22 PM &
Sixty Two Rupees Only) as of 16/01/2025 |Symbolic Possession

(1) Multani Manmeetsingh H,

33209420003173 (2) Harpreet Kaur

Description of Secured Asset: District-Ahmedabad Sub-Registar-Ahmedabad-11 (Asali) in Moje-Vatva ni Sim Block No/Survey
No. 481 Sq.Mtr. 25900 Non-Agriculture use Land T.P. Scheme No.58 (Vatava Out field-1) Included Final Plot No. 16/2/1, 16/2/2
and 16/2/3 allotted Final Plot No paiki 16/2/1 admeasuring Sq.Mtr. 9753. land on none agricultural "SWASTIK CITY " Commercial
Shop and residential purpose Flat planning constructed residence Flat No Block No. G Third Floor Flat No G. 302 Property
Builtup area (Sq.Mtr 69.02 final 57.71 Sq.Mtr and Final plot Sq.Mtr 9753 land un dived Part Sq.Mtr 29.53 land. Boundaries: North
by: Flat No. G-301, South by: Block No.F, East By: Flat No. 303, West By: Common plot.

10| 4516942000243 . . 10/01/2025 to Rs. 18,63,115/- (Rupees | Date: 2610312025
& (})ngﬁgl(ikmlfjalj(erz?bbehnal Eighteen Lakh Sixty Three Thousand One | Time: 03:34 PM &

45169430000081 Hundred Fifteen Only) as of 07/01/2025 |Symbolic Possession

Description of Secured Asset: All that right and interest of Property bearing Flat No.606 in Block No.C, on 6th Floor admeasur-
ing About 44.41 Sq.Meters Carpet Area With 5.43 Sq.Meters of Wash/balcony Area Aggregating to 49.84 Sq.Meters Equivalent
to 536.48 Sq.Meters Equivalent to 536.48 Sq.Feet Carpet Area, in the Scheme Known As "Abhilashha Residency (Phase-Il)" With
19.69 Sq.Meters Undivded Proportionate Share In Non-Agricultural Land For Residential And Commercial Purpose On Survery/
Block No0.450 Admeasuring 8700 Sq.Meters In Draft TP. Scheme No0.82 (Lambha-Lazmipura) Bearing Final Plot No.67
Admeasuing 5221 Sq.Meters In Village Lambha, Taluka Vatva In The Registration District & Sub District of Ahmedabad(Aslali-11).

1 (1) Pankaj Ram 13/12/2024 to Rs. 12,40,605/- (Twelve Lakh | Date: 26/03/2025
2) NiIujDevi ’ Forty Thousand Six Hundred and Five Time: 15:48 PM &

Rupees Only) as of 11/12/2024 Symbolic Possession

46369420000251

Description of Secured Asset: All that piece and parcel of the immovable Property bearing Plot No.8, as Per sit admeasuring 72.50
Sq.Yard i.e. 6062 Sq.Mtrs. As Per K.J.P. Block No.351/8 admeasuring 66.34 Sq.Mtrs., Along with undivided share admeasuring
55.00 Sq.Mtrs., in the land of Road & C.O.P. in "Aradhana Sky Park Part-3", Situated on the non-agriculture land bearing Revenue
Survey No.339, Block No.351, admeasuring 12012 Sq.Mtrs., of Moje Village: Kareli, Sub-District & Taluka: Palsana, District; Surat.
Boundaries by: East: Adj. Society Internl Road, West: Adj. Society Boundaries, North: Adj. Plot No.9, South: Adj.Plot No.7.

Whereas, the Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above have failed to repay the amounts due,
notice is hereby is given to the Borrowers mentioned herein above in particular and to the Public in general that the authorized
officer of Jana Small Finance Bank Limited has taken possession of the properties/ secured assets described herein above in
exercise of powers conferred on him under section 13 (4) of the said Act read with Rule 8 of the said rules on the dates mentioned
above. The Borrowers/ Co-borrowers/ Guarantors/ Mortgagors, mentioned herein above in particular and the Public in general are
hereby cautioned not to deal with the aforesaid properties/ Secured Assets and any dealings with the said properties/ Secured Assets
will be subject to the charge of Jana Small Finance Bank Limited.

Place: Ahmedabad Sd/- Authorised Officer

Date: 28-03-2025 For. Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A scheduled Commercial Bank)
Registered Office: The Fairway, Ground & First Floor, Survey No. 10/1, 11/2 &12/2B, Off Domlur, Koramangla Inner Ring Road,
Next to EGL Business Park, Challaghatta, Bangalore-560071. Regional Branch Office: Jana Small Finance Bank Ltd., 208 to
213, 2nd Floor, Shangrila Arcade, Above Saraswat Bank,100 Feet Anand Nagar Road, Shyamal, Ahmedabad, Gujarat-380 015

=
(1]
1:&-_:‘. '.

MADHUSUDAN MASALA LIMITED
CIN: U154006)2021PLC127968

’\" Registered Office: E B No. 19, Plot No. 1-8

MADHUSUDAN MHapa Road, Jamnagar, Gujarat, India, 361001.
CTLE T | T ED

Telephone: +91 9574709733
Website: www madhusudanmasala_ com
Email: clo@madhusudanmasala.com

MOTICE is hereby given pursuani to the provisions ol Seclions 108, 110 and other applicable provisions of the
Companies Act, 2013 ('the Act’) read wilh Rule 20 and 22 of the Companigs {Management and Administration)
Rules. 2014, General Circular No. 09/2023 dated 25th Seplember, 2023 and General Circular No. 092024 dated
Seplember 19, 2024 and other relevani Circulars issued by the Ministry ol Corporate Alfairs ('MCA') Irom lime lo
time (‘MCA Circulars’), the Secretarial Standard-2 on General Meetings issued by the Institute of Company
Secretaries of India ('$5-2°). and other applicable laws and regulations (including any statulory modificalion(s)
and/or re-enactment(s) thereol for the time being in force), the resolution as set out in the notice for Special
Businesses are proposed lo be approved, through Postal Ballot by way of remote electronic voting ('e-voting )
process only

The Postal Ballot s accordingly being initiated in compliance with the MCA Circulars and SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. Further, as provided in the said MCA Circulars,
hard copy ol Postal Ballot Notice, Postal Ballot Forms and pre-paid business envelope, will not be senl to the
shareholders for this Postal Ballol The Company will sénd Postal Ballot Notice by email to all ils shareholders
who have registered their email addresses with the Company or depository / deposilory participants and the
communication of assent/ dissent ol the members will only take place thr ough the remate e-voting system.

In light of the MCA & SEBI Circulars, lor remaote e-voting for this pastal ballal, the shar eholders whether holding
equily shares in demal lorm orf physical lorm and who have nol submitled their emall addrésses and in
consequence o whom the remole e-voting notice could nol be serviced. may lemporarily get their 2-mail
addresses register ed with the Company, where:

1) In case shares are held in physical mode piease provide Folio No., Name of shareholder, scannad copy of the
share certificate (front and back), PAN (sell-altested scanned copy of PAN card), AADHAR (self-allesied
scanned copy of Aadhar Card) by email to clo@madhusudanmasala.com

2) In case shares are held in demat mode, please provide DPID-CLIO (16 digit DPID + CLID or 16 digit benaficiary
10, Name, client master or copy of Consolidated Account statement. PAN (sell-at lested scanned copy of PAN
card), AADHAR (seil-attested scanned copy of Aadhar Card) to cloi@madhusedanmasala.com. Il you are an
Individual shareholder holding securities in demal mode, you are requesied to refer to the login method
explained at step 1 (A) i.e. Login method lor e-Voting for Individeal shareholders holding secorities in demal
miogde.

3) Alternatively, shareholder/members may send a request to evoling@nsdl.com lor procuring user id and
password for e-voting by providing above mentioned documents.

In terms of SEBI circular dated December 9, 2020 on e-Voting facilily provided by Listed Companies, Individual
shareholders holding secorities in demat mode are allowed to vole through their demal account maintained with
Depositories and Depository Participants. Shareholders are required lo update their mobile number and email
|0 correctly in their demat account in arder to access e-Voting facilit y.

The Company has entéred into an agreemen! with Mational Securities Depository Limiled (“NSDL") for
facilitating remote e-voting to all the Members. Members may nole thal the voling period commences from
Friday, March 28, 2025 (09:00 A_M.) and will end on Saturday, April 26, 2025 (05:00 PM. ) both days inclusive
During this period, a person whose name is recorded in the register of members or in the register of beneficial
owners maintained by the depositories as on Friday. March 21, 2025 ('cut-off date’) shall only be entilled to avail
the facility of remale e-voling and such Members may cas! their vole electromically. A person who is not 2
member as on cut-of | date should treat this notice for information purpose only. The e-voting module will be
disabled lor woling af ter Saturday. April 26. 2023 by NSOL and remole e-voting shall not be allowed beyond the
said date and time. Once vote on a resolution is cast by the member, he/ she shall not be allowed to change it
subsequenily or cast the vole again. The detailed procedure for voling has been menfioned in the Postal Ballol
MNaolice.

The Board of Directors of the Company has appointed M/s. Mittal V Kothari & Associates, Company Secretaries
a5 the Scrutinizer for conducting the postal ballol and remote e-voting and to scrutinize the voles received
through remote e-voting in a fair and transparent manner. The result of postal ballot shall be dectared on or
before Tuesday. April 29, 2025 at the registered oi fice of the Company and will also be posted on the Company ‘s
websile www madhusudanmasala.com and communicated on the same day lo slock exchange and e-voling
agency.

Member who have not received the Postal Ballol Nolice may send an e-mail to cfo@madhusudanmasala com or
may apply to NSDL at evoting(@nsdl com in and obtain a copy of Postal Ballot Motice. The Postal Ballot Motice can
also be downloaded from the website of the Company al www. madhusudanmasala.com and website of e-voling
agency htips:'www.evoting.nsdl.com

In case of any gueries for e-voting, you may refer the Frequently Asked Questions (FAQs]) lor Shareholders and e-
voting nser manual for Shareholders available al the download section of www.evoting_nsdl_com or call on toll
free mo.: 1800-222-990 or send a regues! al evoling@nsdl.com. Members may also contact Ms. Megha
Dilipkumar Madani, Company Secretary of the Company al the regisiered ol fice of the Company or may write an
e-mail lo cloi@madhusudanmasala com or may call on 3574709733 lor any further clarification.

Place: Jamnagar For. Madhusudan Masala Limited
Date: March 27, 2025 Sd/- Rishit Kotecha (Chairman cum Managing Director)
DIN: DODG2148
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NOTICE OF POSTAL BALLOT

Heza oig 5 efledazn
2logey d'as aiTs gliaan

Cenfral Bank of India
BRANCH : SURENDRANAGAR

APPENDIX-IV (Rule-4(1) & 8(1))
POSSESSION NOTICE (For Movable / Immovable Property)

Whereas The undersigned being the Authorized Officer of the Central Bank of India,
Surendranagar under the Securlization and Reconstruchon of Fmancial Assals ang
Enforcamment of Securty Interest Act, 2002 (54 of 2002) and M exercise of powers
confemad under Section 13 (12) read with rule 2 of the Security Interest (Enforcement)
Rules, 2002 issued a Demand Notice Dated 30.12.2024 calling upon the Bormowers |
Mortgagors [ Partners [ Guarantors Mis Kishan Agro Industries, Akash Kumar
Chamanlal Kanani (o regay the amount mentionad in the nobce being Re. 1,01,88, 300/
(Rupees One Crore One Lakh Eighty Eight Thowsand Three Hundred Only) pus
interasd within 60 days from fhe gate of receipt of the said lotice,

The Bormower | Guaranior [ Mortgagor having failed to repay the amount Mofics is
heraby givan to the Borrower [ Guarantor / Morlgagar and the Public in genaral thal the
undersignad has aken Symbolic Possession of the propesty described herein below in
exercise of powers conferred on himherunder Section 13(4) of the said Act read with rule
& of the Secuny Interest (Enforcement) Rules 2002 on this 258h day of March of the year
2025,

The Borrower in parbicular and the Publc in general s hereby cauliorsd nod o deal
with ihe Progerty/ies and any deabings with the properiyies will be subjsct to the charge of
ihe Central Bank of India, Surendranagar for an amouni Rs. 1,00,31,022) (Rupees
One Crore Thirty One Thousand Twenly Two Only) as on 24032025 plus further
interast along-with ofher charges, (Amound depasied after issuing of Demand Nobos
UWisectian 13(2) has been given affact.)

The Barrower | Guarantor | Morgager altention is invited o provesion of sub-saction
{3) of Section 13 ofthe Act, inrespect of time avaitable, o redeem the secured assats,

DESCRIPTION OF THE MOVABLE | IMMOVABLE PROPERTY

g Description of the Secured Assets | Details of Morlgage
No. Movable | Immovable Property Desd ! Document

1 [Hypothecation of Plant & Machinery

2 |Industrial Plot including construction thereon, situated &l | Mortgage Deed
Plot Wo. 5, Admeasuring 486 5g, Mis, RS Mo, 953P-2, having No.
Admeasuring Todal Land Area 10421 Sq. Mis., Sayla Muli Road, 1411

A% Sayia, Dist. Surendranagar, Gujaral - 363 430, in the name of Ditd.

Mr. Akash Kumar Chamanlal Kanani and Bounded as| 25002073
follows : Boundaries : North : Agriculture Land of .5, No. 633
paiki, South ; 12 Meters Wide Road, East : Comman Flot A,
West: PiotNo. 4

Ciate : 25.03.2025, Place : Surendranagar  Sdi- Authorised Officer, Central Bank of India

FORM G
INVITATION FOR EXPRESSION OF
INTEREST FOR KETHOS TILES PRIVATE LIMITED

OFERATING |N CERAMIC TILES INDUSTRY AT TALOD, SABARHANTHA, GUJARAT
{Linder sub-regulstion (1) of regulation 38A of the Insolvency and Bankrupbey Baard of Indda
{Insolvency Resoluticn Frocess for Corporate Persons) Regulations, 2016)

_ RELEVANT PARTICULARS

1. | Hame af the carporate debicralong | KETHOS TILES FRIVATE LIMITED

_|'with PAN & NS LEP MO | GIN: U2EO336L201SPTEOBA080

2. | Ackdre=s of the registered offit " E-ul'.-u:.' Ma 111 112 199(P) M- Gulst Ni
Murwll, Ahmadabad-Modasa Highyay, Nr
Salatpur Chokadi, Sabar Banthe: Talod. Gujerat,

| |r|'I|:|. IE3715

| |’Lﬂ5,." EI'LE"E- gﬂ'l.'lﬂl-E ED"I'-.-"-IE".M,."F.E"J'I-..&LI"B'E._ |'|I:II'I'IE
5||r.-'r"_.' Moiil 112 ]1‘:.I-F"-. AL Gala M
Muvisdi, Abmeadabad-Modasa Highway, N
Salstpur Choleadl, Sabar Kantha, Takd, Gujaral.

[ India, 3B321%
47.50 Lakf S0, M Tiés Per Anraim

UL arwabas
[hetmits of place whers majonty of
linzd agsets Bre lpcated

L)

5. | Installed cApAcily of rmain products’
- - ﬁmlﬁ: - - _— — -
B. | Quanlty and 'rElIul: of mam products’ | AZ g e lates] ailabla fnencied STElemem
sarvioes soid in last financiad year for £, 2023-24;
Juantiy: 31.98 Lakhe 5q. M Tiles
. | Yiksicc Ra. 65,00 Or
Miimbsi I!n" E—"I'?.'llll-:.'ﬁE"E-..- WORHETEN BT
H. E'Fur‘l'.ve_'.r delails |r.i:-l.||i|'1h _‘Hil_.‘:ll.'.i'lﬂ shie| Delais can be R-uuﬁll: tl:;l.s;'!:l'll.‘lr'lg"lz'".li.liﬁ-.t
hnansal statamernis (with schadules) | 10 Resolution Professanal s
|l Torm wesars, lists of creditors s kethos, poinEgmail.com
_|available at URL:
a. 'Ellgll.'uli':.' Tiow ressalition 3|.T.I|I.-Hr|l:.
urisar section 25(2)(h) of the Coda
E- -EI'.'EI|E!'HE' at L-ﬁ:'_

| Details ¢an be SOUEAt by Sending request
o Resolution Professianal o
bk s plipEEnnail.coom

100, | Last r.|'||:e' far rrrr'nl o r-:-:r.frwmnr af | 12.04.2025
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|_ DESE FHPTIDM t'.I'F THE IHHD'H'AH-LE PROPERTY

POSSESSION NOTICE
(far immovable properiy)

Whereas,

The undersigned belng the Authonzed Odficer of SAMMAAN CAPITAL LIMITED |
(CIM:LESS22DL2005PLC136028) (formerly known as INDIABULLS HOUSING .
FIMANCE LIMITED) under the Sacurifization and Reconstruction of Finant.'ralf
Assels and Enforcement of Securily Interest Act, 2002 and in exercise of powers |
conferred wnder Sectien 13 (12) read with Rule 3 of the Ssecuerily  Interest

(Enforcement) Rules, 2002 issued Demand MNotice daled 28.08.2024 calling .
upon the Borrower(s} PARTH MAMNILAL PATEL AND PATEL SWEETY PARTH Lo |
rpay e amcunl mentionsd in the Notice being Bs. 38,90, 509,21 [Rupeas Thirty |
Eight Lakhs Minety Theusand Five Hundred Mine and Palse Twenty One Only) |
against Loan Account Mo, HHLAHEMS34333 as on 28.08.2024 and iI'I1E|I'E'5|:j
thweraon within G0 days from the date of receipt of the said Motica. |

The Borrower(s) having fatied to repay the amount, Motiee [ hereby given fo the |
Borrower|s ) and the pubbc mgeneral that the undersignad has taken Possesslon |
of the properly described hergin bakow in exercise of powers conferred on him |
under Sub-Section (4] of Section 13 of the Acl read with Bulg B ol he Sacunly |
Interest{Enforcameant} Rules, 2002 on 23.03.2025.

Thee Barrowier(s) in paricular and the public ingenaral is hieraby cautioned nol Lo |
deal wiih the propery and any dealings wilh he proparty will be subjacl o he
charge of SAMMAAN CAPITAL LIMITED (formerdy known @z INDIABULLS |
HOUSING FINAMCE LIMITED) for an amount of Ris, 38,90,500.21 (Rupees Thirty |
Eight Lakhs Ninaty Thousand Five Hundred Nine and Paise Twanty One Only) |
ason 28082024 and interest theraon,

The Borrowers' attantion is invited to provisions of Sub-Section (8} of Section 13 of |
et Aved b res pact nf Birme EI'-':I“:LHE! by reecirmm £l -Ei,t[".h:l'lgl,‘.' ﬂ.ss-:_ﬂs.

O

FLAT MG .l'-'l.f:'ll.'i'-ﬂ- l._'JN JR0 FI I.'_!l'.'_.lFt [2MD FI._-I:II:IH AELFFR H.'M.ﬂﬂﬁl'l_rl‘ll'l A0 1
ABOUT 7796 50, MTRS., { BUILT- UB) ALONGWITH UNCIVIDED LAND SHARE |
INTHE SCHEME KNOWNAS " SHYAM SHARAN'. CONSTUCTED ONTHE LAND |
BEARING FINAL PLOT NO. 36, ADM ABOUT 2791 5Q. MTRS,, OF TP SCHEME |
MY 99 5Y, WO, 71203, ADM ABOUT 4350 50 MTRS.. SITUATE LYING AND |
BEIMG AT MOUJE CHILODA (NARODA) OF TALUKA GANDHI NASAR & SUB :
DISGTRICT OF AHMEDABAD 82340 GUJARAT, BUTTED AND BOUMDED AS |
LINDER:

LTRSS

EAST COMBMON WALL WITH FLAT NO. A/301
WEST - FLAT NO. B/301 AFTER MARGIN
NORTH : FIMAL PLOT MO, 35 AMND 36 AFTER MARGIN
SOUTH : COMMON WALL WITH FLAT NO. AMZ05

8di- |
Date :23.03.2025 Autharised ﬂﬁlnm’?
Place : AHMEDABAD SAMMAAN CAPITAL LIMITED |

(FORMERLY KNOWHMAS INDIABULLS HOUSING FINANCE LIMITED)

3 E . . Ahmedabad
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